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IN THECENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH 
T HYDERABAD. 

M.A.NO.893 of 1995 in o.A.165 of 1992. 

Between 
	 Dated: 21.12.1995. 

K.Surihabu 	 ... 	Applicant 

And 

Chief Commissioner of Income Tax. A.P.Hyderabad & two others. 

Respondents. 

(Respondents 2 & 3 are net necessary parties to this applica-
tien) 

Counsel for the Applicant 	: Sri. G.V.R.S.Vara prasad 

Counsel for the Respondent 	: Sri. N.V.Ramana, Addi. CGSC. 

CORAM: 

Hen'ble Mr. A.B.Gorthi, Administrative Member 

Contd: . . .2/- 
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M.A. ['1.A. 89 3/95 
- 

O.A.155/92. 	 DL. of Dectsion 	21-12-95 

ORDER 

As per F-lon'bie Shri A.9j. Gorthi, Member (Admn,,) 

In an identical matterthis Tribunal in C.P.No.11/95 

ii'iS1ng'rdm OA.No. 1134/91 passed the following order:— 

"If no special mention requesting for stay is not going 

to be made in the Apex Court by 1-03-96 0  the order in 

the 04.1134/91 has to be implemented". 

As the applicant is similarly situated to the 

applicant in 04.1134/91, this MA is also disposed at with 
1- 

the following order;— UHless special rnântion is 	going 

to be made before the Apex Court by 31-03-95 requesting for 

stay byths- Apex Court of the judgement in the CA, the same 

has to be implementhd. 

The MA is ordered accordingly. No óosts. 

3' 

- 	A.B. Gor i) 
Member(Acjrn .)• 

I 
Dated 	The_2lst December 1995- Deputy Registrar(Judl.) 
(Dictated in Open Court) 

C.py t•:- 
chief Cwmmissi.ner of Incene Tax, Andhra pradesh, 1-lyderabad. 

apr 
One cspy to Sri. G.V.R.S.Vara Prusad, adv.cate, CAT, Hyd. 
One c.py to Sri. N.V.Ramana, Addl. CGSC, CAT, Hyd. 
One c.py t. Library, CAT, Hyd. 
One spare copy. 


